29.08.2017 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

29.08.2017

COURT NO. 36
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 2.15 P.M

1. CRL.A 840/2001 JASBIR SINGH ANURAG ABHISHEK
VS. THE STATE KUSUM DHALLA

2. CRL.A 398/2002 JAGJIT SINGH ANURAG ABHISHEK
VS. STATE KUSUM DHALLA

3. CRL.A 399/2002 VIRENDRA SINGH ANURAG ABHISHEK
VS. STATE KUSUM DHALLA

COURT NO. 13
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M

1. W.P.(C) 6074/2014 KARMA GYALTSEN NEYRATSANG D.K. THAKUR
CM APPL. 14780/2014 VS. UNION OF INDIA & ORS. ANURAG AHLUWALIA

HIGH COURT OF DELHI
28" August,2017 REGISTRAR (LISTING)



